Declaration of Assets and Liabilities
vear.. 2020 vl

o SURAT. K UM AR sy SON/daughterjsifeof . (o AVRL..CRASAD,

<1 E’*ﬁ’) service and presently working as ... . RELORTER i

},910'{

)

" b
i

e

P

|

years, balonging to BIHARYIOHAL SABHA. SOLATWALATA

" give herein below the details of the assets (immovable, movable, bank balance, etc.) of

AR

myself, my spouse and dependants*®:

A, PRetalls of movahle assets
(Assets in joint name Indicating the extent of joint pwnership will also have to be
given)
§r. | Description - Spouse | Dopendant-1 | Dependant-2 Dependant-3 |
Mo, Sl - Hame({s) Hama Name Etc. Mame |
{1} : Cash n,, &00 :
i
{ii) | Deposits In
Banks, Financial | Rs-7,0200%
Institutions And (coviny fecout)
Nan-Banking : 4
Financial i
Companies |
(iily | Bonds, 25 L"‘D‘;‘C"fff:f:” =50 : z
Debentures and g4l . 3¢ 000
Shares in TATA - 30,000
companies [Axis - 39,00
£ e TR oo (B SRR oo
{iv} | Other financlal | :
institutions, LIC - 12,009
MNSS, Postal yearly
Savings, LIC 1c1~cl.tdwmw ,
| Policies, etc o &,0?’;“ o !
m} Motor Vehicles 1M Gyefe -  ;
{details of thyos ND
make, etc.) 2/UL
(viy | Jeweliery (give
details of : NIl
weight and
value)
{vii) | Other assets, ;
such as vaives | VI & %
of claims / é
interests S

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of nen listed
companies shiould be given.

* pependant here means a person substantialty depend

employee,

gnt on the inénme af the




atSG

f Tmmoyvalie

Cetills o

have to be indicated]

Sr.

;. {;}_'.

T " Description

Saif | Spouse

| Name! Mame

‘Dependant-1 | Dcpmdant-z

[fote: Properties in }oint ownersmp indicating the extent of jeint ownership will

Dependant-3 |
Etc. Nama

T hgricultural Land
. - Location(s}
« Survey numbear(s)

measurement) .
~Current market value

- Extent (Total %
( S

I}

Mon-Agricultural Land
- Location(s}

- Survey numbter(s)

- Extent (Tota!
measurament)}
-Current market value

(i)

Buildings (Cemmercial
and rasidential)
Location{s)

- Survey /door
number(s)

- Extent (Total
meaasurement)

- Current market
valug

(v}

Houses / Apartments, |
| etc.
= Location(s)

number(s) i
- Extent (Totai
measurement)

- Current market
value

= Survay fdagr i o

{v)

Others {such as
| interest in propetty) |-

ME L

R

-

(2)

1 give herein below the details of my liabilities / overdues to public financial
institutions and government dies:-
[Mote : Please give separate details for each ikem}

1

electricity

ST Description Hiame & address of Bank / Amount outstanding as
No. . Financial Institutions{s} / on ...‘.!\l:hnl:.lcﬁﬁ
; _ Department (s)
{a) | (i) Loans from Banks {Peysanet Lowa- 4,00, 000f-] — B.U0,.S30/
: (il} Loans from financial
institutions VIL
(ill) Government Dues:
{a) dues to departments
' dealing with government vIL
accommadation
{b) dues to departments
geaiing with supply of sl
| water e
(c) dues o departments :
dealing with supply of NI L




"] (d) dues to departments
dealing with izlephones

NLC = - Ii

{a) dues to departments
dealing with government
transport (including
aircraft and helicopters)

VT L

['(fy Other dues, if any

{

N'IL."

(b} (1) Income Tax including
surcharge [Also indicate
| the assessment year upto
t which Incorme Tax Return
| filed. Give also Permanent
Account Number {PAN]]

TR - vl

Asesgwment Vea r 9020 - 22.

PAN - DSLPIKUG6FM

(i) Wealth Tax [Also

indicate the assessmeni Tl
year upto which Weaith
| Tax return filed.] e -
{ii1) Sales Tax {Only in i
case of proprietary WL
 business] g J
(iv) Property Tax VIl e
o Personal Detail
GPF/CPF/PRAN Mo, - 110027193887 J
Gender - ‘ ™ I {(M/F)
Date of Birth i 11 o oS | 4] 9|8 | I | (oommfyryy)
Ciass/Grou - ‘
i B 1 weo

Cadre e ’ i = a !

(Full Name &.g, B.A.S.-Bihar Administrative Service,

B.5.5,~ Bihar Secretarlat Service etc, )

Home District H

2 OWADP

knowledge and belief.

place:. PATNA.........
Date:..0.9-.0% %021

I hereby declare that the above details are true to the best of my

]

i)
SHONALUFE (vvireyimsserioneianmareimsriareicnsicieniinnazins
Name of Employes: ..SUAAI.. AL AR..
Designation:.........RL LTS Y.

Department: BIHAR YZPH AL, SRAHA, SASHIWACAY A

Note: Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribbed format,



